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The Tribunal vide its order dated 4.6.2004 in OA 1433/2004 has passed the
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following directions
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applicant and pass an appropriatre spealing order proferably within six months of

the recexpa of a c:-n‘ 3" ed copy of this ordet. It should be communicated to ihe
applicant”.
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2. Ly pursnance of the aforesaid directions, respoudents have considersd the

vent by the Tribunal have been complied with. CP is dismissed Motice is disclimrged.
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